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THE M M ttB m  0 f  PTIBOLBUM
AND CHEMICALS AMD> 1WTSLS- 
ZERS (SHRI H. N. BAHUGUNA):
(a) and (to). While no specific pro
posal for setting OP oi a P w e r  Sta- 
tion based on Tteptt fas has bean re
ceived by Government, in some com- 
munications the Government of Guja
rat have made mention of setting up
of a super thermal station in Gujarat
and utilisation of Tapti gas for power
generation in Saurashtra. The ques
tion of utilisation of. Tapti ga& is pre
mature since any decision about the
exploitation and transportation of
Tapti gas will be possible only after
these structures have been fully ap
praised and declared commercial,

SHRI F. P. GAEKWAD: Mr. Spea
ker, Sir, will the hon. Minister kind
ly enlighten the House whether it is 
a fact, when the Bombay High Basin 
off-shore is fully developed, from the
total produce available, Gujarat’s share 
will be two million C.MLD. associa
ted gas and 5 million CMD free gas?
If so, has the State Government been 
pressing the Central Government to
fulfil their promise lay the off
shore line by May 14)79?

MR.. SPEAKER': We are on Tapti.
We are not on Bombay High. If you
have any question on Tapti, you can 
put. Let us confine ourselves to Tapti.

SHRI F. P. GAEKWAD: Now, aris
ing out of thia, has any decision been
taken there and, if not, when it is go
ing to be taken for the utilisation of
'Tapti gas?

SHRI H N1 BAHUGUNA: Sir, we
are not yet sure about the Tapti field.
When we find out the size of the Tapti

w  wlH determine the use of
the Thpti « » .
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sekeme is liaaitedand hydro is a
long-term one in view at these facts,
will the hon. Minister keep in mind
the fact that when the Tapti ga8 is
available on some day, it will be avail,
able! to Saurashftsa area a» that a new
pmrw station could be built up there
to feed electricity 19 the inrjrewsing In* 
dostsies In Gu£ara* and Saurashtra?

MB. SPEAKER: Highly hypotheti
cal question. First o f all, we must get
the gas, then only the question o f
Saurashtra comes.

PROT. P. <k MAVALANKAR: My
question is: will the Tapti gas be
piped to Saurasfttrm, assuming hope*
fully that the ga» will be time?

SHRI H. JI. BAHUGUNA: In view
of the fact that we have yet to esta
blish this field, I  can neither accept 
nor deny the proposition developed
by the hon. Member.

Incentive to Drug Units in Backward 
Am u

>
*228. SHRI P. M. SAYEED:

SKRI BHAfi&T HAM:
Win the Minister o f PETROLEUM,

CHEMICALS AND FERTILIZERS be
pleased to state:

Ca) whether it *  a fact that Union 
Government have taken m decision to
give incentive to dcug units in back
ward areas;

(W- if so) the details o f the steps 
proposed t& be taken and already 
taken;

(ey whether O weiwmcnt are also
considering to give special facilities 
to small scale, units which are ready 
tb set up ffteir factories in back
ward areas; and

(idt) if so, the facilities being pro
vided to  them?

THE MINISTER 0 7  PETROLEUM
A t o  c r tM c A L S  AltD r m m t -
2X m  CStttRl » .  ft. BAHOGUNA)i
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(a) to (d). A Statement is laid on
the table of this House.

Statement

Government have announced, from
time to time, a number of concessions 
and facilities for the industrial deve
lopment of backward areas. These in
clude concessional finance extended by
central term-lending institutions, sub
sidy on fixed capital investment, in
come tax reliefs, preferential treat
ment in regard to hire purchase of
machinery by small scale units, con
sultancy arrangements and interest 
subsidy for small scale units, special 
facilities for the import of machinery,
raw materials and components etc.
in the cases of small scale industries, 
transport subsidy, establishment of
District Industries Centres and rural 
industries project. The incentives and 
assistance rendered to such units are 
also contained in Chapters VI and
VII of the Guidelines for Industries 
published by the Deptt. of Industrial 
Development. All these facilities are 
available to drug units also.

SHRI P. M. SAYEED: Sir, I have 
gone through the statement careful
ly- The drug manufacturers in this 
country are so strong and they have
their own lobby and according to this 
scheme, the benefit is intended to go to
the Scheduled Castes and Scheduled 
Tribes. According to the statements 
appeared in Financial Express, may 
I know from the hon. Minister if such 
lobby cannot capture him? My im
pression is that the benefits contained 
in the scheme cannot be derived by
people for whom these are actually 
intended. May I know which are the 
backward areas where this scheme 
ip in operation?

SHRI H. N. BAHUGUNA: The
backward areas or the number of dis
tricts declared by the Government of
India from time to time as backward
districts in India, run into hundreds 
in the country.
_7 MRr- SFiAKER: & >pcegeat formu-
lation not suitable for Adping them?

If it is no* writable would you recon
sider thematter?

SHRI P. M. SAYEED: The infor
mation which I sought was—which 
are the backward areas in which this 
scheme is in operation.

SHRI H. N. BAHUGUNA: In India,
if I remember correctly, there are 
more than 126 districts which have 
been declared backward.

SHRI P. M. SAYEED: This scheme 
is intended for the benefit of the back
ward areas.

SHRI H. N. BAHUGUNA: I cannot, 
in this particular stance, spell out 
which small unit is operating in which 
backward district of the country.

SHRI P. M. SAYEED: This scheme 
is intended particularly for the gra
duates and diploma holders Scheduled 
Castes and the Scheduled Tribes. As 
per statement, the scheme requires 
them to deposit an earnest money.
In the Financial Express I found it was 
Rs. 50,000. It is also absurd as the 
graduates who are seeking jobs can
not deposit Rs. 50,000. May I request 
the hon. minister to waive this earn
est money especially for those who
are coming from the Scheduled Castes 
and the Scheduled Tribes communi
ties to set up large drug units in back
ward areas?

SHRI h  N. BAHUGUNA: This is a 
policy framed by the Government as 
a whole in the Ministry of Industrial 
Development. This is a suggestion for
action which the hon. member has 
made.

SHRI M. V. CHANDRASHEKHARA 
MURTHY: I am very happy to know
that the Government gives incentives 
to drug units in backward areas. In 
this connection I would like to know
from the hon. M’iniajcp jg any drug
unit coming up in the Karnataka State? 

- ft *0. the details thereof may be given.

; SHRI. H. N. BAHUGUNA: I am 
Spny,,! will require notice for Dab..
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In view <rt the fact th * * h o l* o *
North East Is a backward area, i* 
there any proramme of the Govern
ment in the public sector to start any 
drug unit in that area?

SHRI H. N. BAHUGUNA: The pub
lic sector presently has no such inten
tions. But if there are small scale 
intrepreneurs or even otiher entre
preneurs, we will welcome them.

Talcber Fertiliser Plant

*230. SHRI GANANATH PRA- 
DHAN: Will the Minister of PETRO
LEUM. CHEMICALS AND FERTILI
ZERS be pleased t0 state:

(a) the progress so far made for
commissioning the Talcher Fertilizer 
Plant at Talcher, Orissa;

(b) the total expenditure incurred 
by Government so far on the project;
and

(c) the various factors contributing
t(T the delay in commencing commer- 
iia] production in the unit?

THE MINISTER OF PETROLEUM 
AND CHEMICALS AND FERTILI
ZERS (SHRI H. N. BAHUGUNA):
(a) to (c). A statement is laid on 
the Table of the House.

Statement

(a) The first gasifler in the Talcher
fertilizer project was stabilised on
18th October, 1978 and tbe second on
22nd November, 1978. Test runs are
in progress in the other sections of
the plant. Tbe plant is expected to
be commissioned in February/March,
1979 and to go into commercial pro
duction in July, 1979.

(b) The total expenditure incurred 
on the project Upto 81-10-1978 is

151 *77 crores.
<c) The Project comprises a large 

number of sections which have to be
p o i s e d  «*■<wence. T$e .delay in the oenxmission- 

ng °* the project has been due mainly
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to the difficulty in commissioning and 
stablising the gasiflers and Other sec
tions due to trippings caused by
of equipment, power failures, etc. The
two gasiflers have now been stabilised 
and action is on hand to commission 
other sections.

SHRI GANANATH FRADHAN:
The managerial inefficiency is res
ponsible for the delay in commission
ing the plant and reaching commer
cial production stage. It is understood'
that the present General Manager, Mr.
Biswas, is not interested to remain
there. He generally remains out of the 
headquarters for most of the time and 
this causes unnecessary delay in the
commissioning of the plant. I want 
to know when will this plant be com
missioned for production?

SHRI H. N. BAHUGUNA: The plant
will be commissioned in March/April,
1979. There are a number of causes
for its delay like delay in the finalisa- 
tion of civil designs for nearly 12 
months, which was done by the P&D 
of the FCI; delays in the civil cons
truction activities of the contractor;
delays in the supply of equipment im
ported and local mainly latter es
pecially by the Bharat Heavy Plates
and Vessels to the extent of 24 to 30 
months. Commissioning of the pro
ject has also been delayed on account 
of the necessity fo effecting some mo
difications due to the extremely intri
cate knowhow in the matter of coal
gasification of which even those who
were tbe consultants, M/s Koppers of
Germany, did not have all the know
ledge and they went on time and 
again doing it because in the world,
except South Africa, no other country
has full knowledge about it.

SHRI GANGA PRADHAN: It is
understood that faulty equipment
have been purchased trom different 
sections and that is why, the plant is
facing recurving failure stage by stage. 
Is the Minister prepared to inquire
into the matter of installation of faulty
equipment and delay la commission- 
ing the project about which the peo
ple have complained to his Ministry?




